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Baale amea.lties for residents of Pushp 
Yihar GoverlUl1elll 'Colony, New Deihl 

5789. SHRI DAYA RAM SHAKYA: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether Government have ~ro
yided necessary facilities, such as 
street lights, roads, water etc. to the 
residents of Pushp Vihar Government 
Colony, New Delhi; and 

(b) if not, the reasons therefor and 
by what time the residents will be 
able to get all these facUities? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
75 per cent of ~ roads within Secter 
I . of the colony where quarters have 
been allotted have been provided with 
street lights by oFAu at Government , 'ft. ',and balance .ork. whicb 1a in 
PrN~ is Ukely to be. completed by 
~"IO. FUrther Dalbi Water SuPP17 '" 
Bewqe tllsposal Undertaking of MCD 

has'··provided bulk connection :tor JUb-
ply of 1.5 'lakh gallons Of water per 
day. This supply· is supplemented by 
CPWD from tube wells and a total 
supply of 200 gallons of wal.er .,h~r 

quarter per day is being maintained. 
All the roads have been laid in this 
Sector, but the black topping of some 
portions of the roads rs yet to be com-
pleted, which work is expected to be 
taken up after monsoon and completed 
by the middle of October, 19BO. 

(b) The quarters were released fer 
allotment after internal services had 
been provided aQd external services 
had been provided to a reasonably 
satisfactory level. The remaining works 
regarding street lighting and roads are 
expetced to be completed by October, 
1980 as indicated above. 

Llceaces for Cooperative SUl"ar Fae-
torles ill Maharasb&ra 

5790. SHRI RAMAKRISHNA MORE: 
Will the Minister c,! AGRICULTURE 
be pleased to state: 

(a) whether it is a-fact that Govern-
ment intencl tp issue licences to new 
co-operati ve sugar factories; 

(b) if so, wlnt are fhe applications 
pending from Maharashtra State; and 

(c) the factories for which Govern-
ment, intend to issue licences? 

THE MINISTER OF STATE 1N 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. S\VAMINATHAN): <a> 
Yes, 'Sir. 

(b) A statement showing .applic~l

tiona pending for grant of licences for 
establishment of new Cooperative 
sugar factories in Maharaslilra State 
is attached. 

(c) After due examination licences 
will be granted :tor the establishment 
of new sugar factories which are in 
accordance with the gui~lines indicat-
ed in the PreI. Note dated 4th July, 
1980 issued by the Government in t"'!s 
regard. and in consonance. with . tbe· 
overll Plan tarlets to be finalised. " 



"*I"~ 
PeDdiDg applicationl for grant or IndUstrial LiCt'nce5 lor new Cooperative *\IIar 

factories in Maharaabtra State. 

-------_.--------------------------- -------------------------------~, 

S.No. Name of the proposed 
oooperative Sugar factory 

Proposed Location Capacity 
tonne& ~ 
cane/day 

I. Shri Vigbnahar Sahakari Sakhar Karkhana Ltd. . Tehsil Junar 
Diatt. Poone. 

2. Sahakari Sakhar Karkhana Ltd., Atpadi. . Tehsil Atpadi 
Distt. Sangli 

3. Vasantrao Dada Patil Sahakari Sakhar Karkhana . Vithewadi (Lohone-r) 
Tehsil Kalwan 

Distt. Na ik 

4. Sirpur Shetkari Sahakari Sakhar Karkhana Ltd. . l Tel.sil Shirpur 
Distt. Dhulia 

5. Hutatma Kisan Ahir Sahakar Sakhar Karkhana Ltd. • Tehsil Walwa 
Distt. Sangli 
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Export of stolen Idols 

5791. SHRr ~. DENNIS: Will the 
Minlster of EDUCATION be pleas~d 

to state: 

(a) whether a large number of cases 
came to the knowledge of Government 
about stolen idols being sent out of 
India durIng the financial years 1977-
78, 1978-79 and 1979-80; 

(b) if so, the details thereof, State-
wise; 

(c) the steps taken in these cases t.:> 
recover the idols; and 

(d) the steps taken to apprehend the 
idol lifters? 

THE MINISTER OF EDUCATIO~ 
AND ~ALTH AND SOCIAL WEL-
FARE (SHfiI B. SHANKARANAND): 
(8) According to the C.B.!., there &re 
three cases of stolen idols being 3en t 
out of India during the financial years 
1977-78, and 1978-79. 

(b) In these three cases, all 
relating to Tamil Nadu, six metal 
images are inVolved. Two of the images 
represent Nataraja, the four other 
being Rama, Lakshman. Devi and An-
janeya. 

(c) and (d). The Tamil NaQu agen~ 
which is investigating the cases, ha. 
made reference to the Interpol WiQ 
of the Central Bureau of InvestigatlCMl 
for part enqUiries in the case abroftd. 
Accordingly, the Interpol has souellt 
the assistance of Interpol of Wasbin .. • 
ton. 

Selection of candidates ill NatloDal 
SchOOl of Drama, New Delhi 

5792. PROF. NARAIN CHANB 
PARASHAR: Will the Minister et. 
EDUCATION be pleased to state: 

(a) whether the National School of 
Drama, New Delhi, select candidatea 
for training in Dramatics for three 
year Degree Course every year; 

(b) if so, the number of candidate. 
selected during the last three yeanl 
for thls purpose; 

(c) whether any seats have been re.-
served for candidates belonging tC,f 

Scheduled Castes and Scheduleil 
Tribes; 

(d) if so, the number of the candi. 
dates selected for this year alongwitil 
those belonging to Scheduled Castes 
and Scheduled Tribes; and 

(e) the criteria for the selection 01 
the candidates? 




